391 Matters

(vii) HARDLES PUT UP BY RAILWAYS
NEAR THE LEVEL CROSSING OF
BARSETHI RAILWAY STATION,

NEAR JAUNPUR.
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Under rule 377 392
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383 Cinematograph
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Cinematograph (Amendment)
Bill—Contd.

MR. DEPUTY-SPEAKER : The
House will now take up further con-
sideration of the Cinematograph
(Amendment) Bill. ~ Shri_ Harish
Chandra Rawat—absent. Shri Ram
Pyare Panika. I would request Hon.
Members not to take more than five
minutes.
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